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                 COURT NO. 25  

                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   

 

 

 

CLICK HERE TO JOIN VC 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

cmbharatgulati.dhc@gov.in 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 

85 CRL.M.C.-1415/2019 
CRL.M.A. 1519/2025 

REMAL DASS DUDEJA  
V/s STATE & ANR. 
  

PETITIONER IN PERSON, REMAL 
DASS DUDEJA 

Listing Remarks: 
AT 04:30 PM 

 OTHER DETAILS OF ADVOCATES: 
PETITIONER IN PERSON()(9213731054)(PETITIONER) 
REMAL DUDEJA (DUDEJAREMAL@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(VASANT KUNJ NORTH-10/2019) 

FOR ORDERS 

86 BAIL APPLN.-4120/2024 
CRL.M.A. 5524/2025 

BIMLA DEVI  
V/s STATE GOVT. OF NCT OF DELHI 
  

SACHIN HITKARI Listing Remarks: 
AT 04:30 PM 

 OTHER DETAILS OF ADVOCATES: 
SACHIN HITKARI(SACHINHITKARI@GMAIL.COM)(7827281478)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
ANUJ KUMAR(ADVANUJKR96@GMAIL.COM)(7827281478)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(SHALIMAR BAGH-244/2024) 
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  COURT NO. 48 

     HON'BLE MS. JUSTICE MINI PUSHKARNA 

 

 

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

n.shubhankar@dhc.nic.in 

 

MEETING LINK 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

51 W.P.(C)-8598/2024 
CM APPL. 35217/2024 
CM APPL. 41143/2024 

VIKAS CHAUDHARY  
V/s MUNICIPAL CORPORATION OF DELHI 
& ORS. 
  

RAMNEEK MISHRA, PRITISH 
SABHARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
RAMNEEK 
MISHRA(RAMNEEK87MISHRA@GMAIL.COM)(9811945115)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM, 
ABHINAVSINGHADV@GMAIL.COM)()(RESPONDENT) 
PRITISH 
SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)(9871878690)(PETITIONER) 
RAMNEEK MISHRA(RAMNEEK87MISHRA@GMAIL.COM)(0)(RESPONDENT) 
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  COURT NO. 21   

     HON'BLE MR.JUSTICE VIKAS MAHAJAN 

 

 

 

NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  

 

NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  

 

NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARTIES OR THEIR  

                COUNSELS MAY INFORM THE COURT MASTER BY 02:15 P.M.  OF  THEIR PRESENCE”.   ALL  

               SUCH MATTERS WILL BE TAKEN UP  POST LUNCH SESSIONS ( AT  02:30 P.M. ) 

 

CLICK HERE TO JOIN VC 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

63 W.P.(C)-11509/2024 
CM APPL. 47772/2024 
CM APPL. 47774/2024 
CM APPL. 62983/2024 
 
 
 
WITH   W.P.(C) 11810/2024 
              W.P.(C) 12982/2024 

GEETIKA ADLAKHA  
V/s DELHI DEVELOPMENT 
AUTHORITY & ANR. 
  

MOHIT SETH  

 OTHER DETAILS OF ADVOCATES: 
NIKHIL 
SINGHVI(NIKHILSINGHVI@GMAIL.COM)(8826130600)(PETITIONER) 
DR. RAHUL 
CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 
NIKHILSINGHVI 
(NIKHILSINGHVI@GMAIL.COM)(8826130600)(PETITIONER) 
DR. RAHUL 
CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 
DR. RAHUL 
CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

 

 
 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

12.03.2025. 
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